NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH '
AHMEDABAD

- T. P. No. 82-A/2016 & 82- B/2016
With T.P No. 82/397- 393/NCLT/AHM/2016 (New)

- M.A. No. 126/2015 & C.A. No. 111/2015
Wlth C. P No. 71/397 398/CLB/MB/2014 (Old)

Coram: Present Hon’ ble Mr. BIKKI RAVEENDRA BABU
R - . - MEMBER JUDICIAL

‘Name of the Company:  Kamal R. Sharma & Ors.
Guja'rat_Liqui Pharmacaps Pvt. L-td. & Ors

Section of the 'Companies Act' . Sectlon 397- 398 of the Com anies Act 1956

S.NO. NAME (CAPITAL LE1TERS) DESIGNATION REPRESENTATION SIGNATURE
L Fmﬂjau? BU{/Q\ A"’Qd’ocde Q‘“ ' ’Ccf @ -

o,

ORDER '

None present for Orlgmal Pet1t1oner Learned Advocate Mr Pranjal Buch present
for Respondents no. 1 to 3. '

* List the matter on 08.11.2017.

/\ o—T4-95 1y
 BIKKI RAVEENDRA BABU

_ o - MEMBER JUDICIAL
Dated this the 19th day of September, 2017. . S




